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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2025

In the matter of:

Shri Hemant Singh Gonia & Others ... Applicant
Vs
: State of Uttarakhand & Others ... Respondents
/ﬁa’m;{nb“ \
7 'e'r" NEN

/& Ivat Rrakash
f AdvocdRE RONSE  AFFIDAVIT BY DISTRICT MAGISTRATE, NAINITAL,

' * s Shisital EﬂAKHAND IN COMPLIANCE OF DIRECTIONS PASSED BY THE HON'BLE
y RN B8 [19)/ 2008

C AGNAL GREEN TRIBUNAL VIDE ITS ORDER DATED 09.07. 2025
AL 3
\"?? T4

I, Vandana Singh, D/o Shri Main Pal Singh, aged about 36 years, presently posted

as District Magistrate, Nainital, Uttarakhand, do hereby solemnly affirm and state as
under:

1. That in my above-mentioned official capacity, | am conversant with the facts
and circumstances of the present matter and, therefore, | am fully competent
and authorized to swear and file this Response Affidavit before this Hon'ble
Tribunal. This affidavit is being filed in faithful compliance of the directions
passed by the Hon'ble National Green Tribunal vide its order dated

W i ,\/ Q4 7 | 09.07.2025 in the above-mentioned Original Application.

2. That the principal grievance of the applicant, are herein as follows:
w0

o, L S\
& f”/"!’ X5in the Bhawali area of Nainital district of Uttarakhand, there is Shipra north
l “ .

AR awing river, which flows through Kainchi Dham temple to Khairna. People

«£
Q——N-mul E) hve illegally occupied the banks of this river and built hotels and houses. The
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ﬁ( B. No. M (14884 /% wer pipes of their houses have been laid on the river. A lot of dirt is being
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generated. It is not worth seeing or standing there. Whereas, as per order of
the Ministry of Environment, Government of India there should not be any
house, hotel, temple, mosque, church within 150 meters of the river. This river
has a lot of importance. It has also been written about itin the scriptures. You
can inspect this river at Bhawali market. The Municipal Pollution Department
Just serves the purpose by giving notices to them. This is what happens every
time. There is no one to look after it Especially, there is so much dirt on the
river from Bhawali to below Kainchi Dham temple. There is no one to look
after it. Here also, shops have been built on the banks of the river in front of
the temple. Their sewers are also going towards the river, to whom notices
were given, which is not the rule. This is absolutely true that from this very
niver's water, Neem Karoli Maharaj made prasad and served to the devotees
when the ghee got finished and the shopkeepers here are robbing people by
unusual hotel rent, food, breakfast and lunch as per their wish. Many people
are cheating people by making fake ID of Neem Karoli Maharaj ji. Kainchi
Dham Trust neither gets the river cleaned nor takes any action while offerings
of worth crores of rupees are made here. This river is getting polluted, photo
and video we are collecting and sending to you. Action should be taken on
this in public interest. This is ébsolutely true and this place should be
inspected by the Environment Ministry of Government of India, NGT.
Every year crores of rupees are spent by the government to improve this river.
Many quintals of garbage are removed by social workers through continuous
cleanliness drives in this river. The district administration, municipal
o corporation, district environment department do not pay any attention to this.
/O /T A:;;\_\ This matter has been going on for the past several years. There is no one to
e . s ' into it. Please take the trouble of immediately filing a complaint with the
g f b i ’NGT department and taking action. The local people will always be grateful to

H(Q— Nam:m g)u for this noble work”
! ‘\ R.No. 2! (] J‘/,ﬂﬁjl,
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That this Hon'ble Tribunal, in view of the environmental concerns raised in the
p M Z/’ application, was pleased to constitute a Joint Committee comprising officers

NOTARY H () Naimtal )
Reg. No. 21 (10) 2005 \S\
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Magistrate, Nainital, with a direction to undertake site visits, examine the
grievances of the applicant, associate the applicant and the project
proponents, verify the factual position, and suggest remedial measures. The
said Committee was required to submit its report through the Uttarakhand
Pollution Control Board, which was made the nodal agency. The relevant
paragraphs of the said order are herein as follows:

‘6. In view of the environmental questions involved in the case, we also
consider it appropriate that a Joint Committee be constituted to verify the
factual position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of officers duly authorized by UKPCB
and District Magistrate, Nainital and direct the same to meet within two weeks,
undertake visits to the site, look into the grievances of the applicant, associate
the applicant and representative of the concerned project proponents, verify
the factual position and suggest appropriate remedial action. The UKPCB will
be the nodal agency for coordination and compliance.

7. Report of the Joint Committee may be filed by UKPCB within one month.”

4. In compliance of above order District Magistrate made a joint committee by
letter dated 22/07/2025 comprising SDM Shri Kainchi Dham, SDM Nainital,
Regional Officer UKPCB, AMA Zila panchayat and Executive Office Nagar
Palika Bhowali. That in compliance with the directions of this Hon’ble Tribunal,
the Joint Committee first and foremost contacted the applicant Hemant Singh
, but the applicant did not turn up to visit the site at the time of the

Inppection due the reason well known to him. The committee made a joint
}psﬁectlon of the said area on 18/08/2025. The Sub-District Magistrate, Kaichi
"Pham, Vide Letter No. 505, dated 25/08/2025, submitted the joint committee
report before the office of the Learned District Magistrate, Nainital. The copy

of the same is annexed herewith and marked as Annexure A for the kind
rusal of the Hon'ble Tribunal.

/

A

PRAKASH, Advocaw

NOT ARY H.0), Nainital &
Reg. No, 21 (10) 2008



5. The report suggests that:-

i. Every year, a large number of devotees and tourists visit the
Bhowali/Kainchi Dham area, resulting in increased pressure on local
sanitation and waste management systems. To maintain the quality of
the river and the sanctity of the temple, it is necessary to establish
adequate public toilets at suitable locations.

ii. Similarly, due to the unexpected rise in solid waste from the heavy
footfall of visitors, sufficient arrangements for dustbins should be made
to ensure proper collection and segregation of waste.

iii.  Further, to manage sewage and effluents generated in the area, the
construction of a Sewerage Treatment Plant (STP) of appropriate
capacity is required on a priority basis.

6. It is further submitted that in addition, to regulate ongoing construction
activities, the Government of Uttarakhand, through its Housing Section-2
notification dated 04.08.2025, has declared the area within a 2 km radius of

Shri Kainchi Dham as a Development Area under the District Development
Authority, Nainital.

7. That the present affidavit is filed in faithful compliance with the directions of
this Hon’ble Tribunal and the facts stated herein are based upon the records
of the Joint Committee inspection, departmental records, and information

ished by concerned authorities.

DEPONENT

Advecate
H(— Namitsl - ]
K. Ne. &1 (16)/2008 5

” : .
Ky '92\ ﬁ‘ éi ,’-,\?-mwm K\/

NOTARY yi’\ ), Nainital
Reg, No. 27 (10) 2005
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VERIFICATION

|, the deponent above named, do hereby verify that the contents of my above
affidavit are true and correct to my knowledge and belief and based upon official
records available with me and information received. No part of it is false and nothing
material has been concealed therefrom.

Verified at Nainital, Uttarakhand, on this ﬁday of &Z/E -, 2025.

Y

DEPONENT

Gartifed hat -
$e Beponent Identitied
‘werned & Verifi ie'?

win Affidavie ot [|/zoa 2: X

Wotary H.@. NAINITAL
Ueg. Ho. 21 (10)52805




AN%@EA | @
S SO T RISOY SR e UL AN Mg e \ L. e \b\l‘&‘&{

~ o
vy, B R AN -
V))\L\E |
U fren aifywrd), et sl
s @ um , wﬂf}ﬂﬁ% \(&'yﬁ
qQar A, | oy

fren iy,
SEIRIGH

S 506 (0) /202425 / iyt frQer-gaosfodlo / fRefe 25 31T, 2025

fagu- wo UsYa wRa s, a feeh § dfor wavor A I
e/ Gt & e N |

’ . ..
sufe Rves Mo U eRa afvew, T fee A o 3ng_nfr;:
Application No. 200/ 2025 ¥ TR el Refies 09 eTTE, 2025 B @71 H FbRT zgu
R HEIRA B AR W@ 70/ 23— Fara /2025 S 22 S[ciTy, 2025 ;”""
WIH TN BT IO R gy Wi AT SO awid wi eg PR fear T e
Wﬁﬁﬁ%mﬁwﬁﬁﬁmmos.zozs?ﬁﬂgﬁmﬁwa'“
e/ Sifa @ T | i v @) wge oife ok ¥ gF @ W Herd X
WRT @ T R

e Uivd |
o —adad I9 e sty sft ddY o

o
uy//f

e
/inf}‘,@} g N

I, Advocar
N . )
OFARy H.( ). Nainital

No, 21 (10) 2008




ANNEXURE B
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Court No. 2
Item No‘ 02
BUNAL
BEFORE THE NATIONAL GREEN TR1
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2025
icants
Hemant Singh Gonia and Others. Applican
Versus
Respondents

State of Uttarakhand & Ors.

Date of hearing: 09.07.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None for the Applicants.

ORDER

1. The Appliqznfs- Hemant Singh Gonia and other residents of Hira

Vihar, Kenal Road, Malla Gorakhpur Tikonia, Haldwani, Nanital

\\ Utgarakhand have sent present letter petition dated 03.03.2024 to this

ibunal, which has been treated and registered as O.A. No. 290/2025.
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3. English translation by the Registry of the relevant part of the letter

iy
7A f o g&eﬁﬁon quoted above reads as under:-

Jyeti Progmb ){’ \
*  HQ—Nsigite] :,
\B. No. &l (10

“ Subject: Regarding pollution of Shipra North flowing River from
hawall to Kalnchi Dham Temple Khairna in Nainital districe by people.

X X X

g , ’ i 2 ’ -5 7 r ,, %.‘A f,,r‘wge humble request Is as follows, in the Bhawa

gy, ) N Uttarakand there g Shlbra north flowing

TS Kainehy Dham temple to Khaima,

; of this river and by hotels ang

I area of Nainital district of
river, which flows through
People have illegally occupied the banks
houses, The sewer pPipes of their houses
g of dirt is being generated, It is not worth
ereas, as per order of the Ministry of
rlia thara chanin nat ha anv hoice hntel ‘ 0
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every time. There is no one to look after it. Especially, there is so much dirt
on the river from Bhawali to below Kainchi Dham temple. There /s no one
banks of the river in

to look after it. Here also, shops have been built on the

front of the temple. Their sewers are also going towards the river, to whom
notices were given, which is not the rule. This is absolutely true that from
this very river's water, Neem Karol/ Mahara/ made prasad and served to the

devotees when the ghee got finished and the shopkeepers here are robbing
kfast and lunch as per their wish.

people by unusual hotel rent, food, brea
aking fake 1D of Neem Karoli
the river cleaned nor takes any

Many people are cheating people by m
Mahargj ji. Kainchi Dham Trust neither gets
action while offerings of worth crores of rupees are made here. This riveris

getting polluted, photo and video we are collecting and sending to you.
blic interest. This is absolutely true and

Action should be taken on this in pu
this place should be inspected by the Environment Ministy of Government

of India, NGT.

Every year crores of rupees are spent by the go vernment to improve this
moved by social workers through

river. Many quintals of garbage are re

continuous cleanliness drives in this river. The district administration,
municipal corporation, district environment department do not pay ény
attention to this. This matter has been going on for the past several years.
There is no one to Jook into it. Please take the trouble of immediately filing

a complaint with the NGT department and taking action. The local people

will always be grateful to you for this noble work.”

4. Prima facie the averments made in the application raise substantial

questions relating to environment arising out of the implementation of the

“\enactments specified in Schedule-I to the National Green Tribunal Act,

/

7~ )
¥ [ Jyoti Prakash
Q( Advecate
Q* HQ—Nsinitsl

4 Y!:’ 1 PR/ ASH, Advocate
OTARY H.Q. NRisfrigt Magistrate, Nainital,

Reg. No. 21 (10) 2005
its Executive Officer and (4) Uttarakhand Pollution Control Board (UKPCB)

(3) Nagar Palika Parishad, Bhawali through

through its Member Secretary who are impleaded as respondents no. 1 t0

4. The Registry is directed to prepare and attach memo of parties t0 the
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6.  Inview of the environmental questions involved in the case, we also
consider it appropriate that a Joint Committee be constituted to verify the
factual position and suggest approptiate remedial action. Accordingly, we
constitute a Joint Committee comprising of officers duly authorized by
UKPCB and District Magistrate, Nainital and direct the same to meet within
two weeks, undertake visits to the site, look into the grievances of the
applicant, associate the applicant and representative of the concerned
project proponents, verify the factual position and suggest appropriate

ination and
remedial action. The UKPCB will be the nodal agency for coor dinatio

compliance.

7.  Report of the Joint Committee may ‘rge filed by UKPCB within one

month.

9. A copy of this order be sent to the Member Secretary, UKPCB and

District Magistrate, Nainital by email for requisite compliance

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

ig nkl Application No, 290 /2025
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! Test Report of Report Code Dgfogz{)’;;e
Surface Water Quality Analysis W-180825-012

ISSUED TO: Mys. Uttrakhand Pollution Control Board.
ADDRESS: Awsas-Vikas Colony, Haldwani,

Sampling & Analysis Data

Distt-Nanital, Uttarakhand

Sample Description ! Surface Water : Dictrict. Nain
Sampling Location * Shipra River, Near Nainital Bank, Ramgarh Road Bhowali, District- Nainital
Sample Quantity : 2.0 Ltr.+ 500 ml .
Sample Collected By '+ Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample Drawn On : 18/08/2025
Sample Received On : 18/08/2025
Analysis Duration : 18/08/2025 to 23/08/2025
Sample Marking & Packing ¢ Plastic+ Glass Bottle sW)
RESHLTS ]
SNo. !Paumeter Units Test Mizthod Results Standards as Per
: ‘ 1S:2296 Class-B Limits
[pH . 15:3625(Part-11) 7.47 6.5-85
Temperature 7 18:3025(Part-9) 16.0 —
Turbidity NTU [ 18:3025(Part-10) Clear e
Electric Conductivity @25°C uS/em 18:3025(Part-14) 284.0 —
Sulphate (SO4) _mgl ['1S:3025(Part-24) 5.5 S
“[ Nitrate (NO3) | mell | 18:3025(Part.34) 0.41 _—
Total Hardness (as CaCO3) mg/l | 1S:3025(Part-21) 1760 =
- | Chloride (as CI) mg/l 18:3025(Part-32) B 17 W ey
__9' Fluoride (as F ) mg/l APHA 4500F 026 15
| J0. [cOD (s 02) mg/t APHA-5220B 6.0 -
- 1 » :
4 4. ] If?é (5 Fe) mg/l | 15:3025(Part-53) 0.18 -
| Dissolye Oyygen 1-3025(Part-38) 62 5.0Min
" 0t Dissolved Soljd IS;
. $:3025(Part-] 6) 182.0 -
A KO Susperided Sollg 183028 (o
et ' 13025(Part-17) 63 -
290 (3days af 2 C) 18;3025
L gl LU N Y 30
W— mg/l 18:3025(Part-40) 86.0 -
> ""\_‘




1. The resubs given above are related to the tested sample, as received &

Z.Rapamﬁlityafmehba:qulimiwdwuw

invoiced amount only.
wholly or in part, without prior wricien permission of the laboratory.

3. This test report will not be generated again, either
4. The test samples will be disposed off after two wecks from the date of  issue of test report, unless until specified by the customer.
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17. | Magnesium (as Mg) mg/l__| 15:3025(Part-46) 9.43 —
18. | Arsenic (as As) mg/l__| 15:3023(Part-37) | BDL (<0.01) 02
19. | Lead (as Pb) mg/l__| 15:3025(Part-47) | BDL (<0.-01) =
20. | Copper (as Cu) mg/l | 15:3025(Part-42) | BDL (<0.010) G
21. | Zinc (as Zn) me/l | 1S:3025(Part-49) 0.16 —
22. | Manganese (as Mn) me/l | 15:3025(Part-59) | BDL (<0.010) =
23. | Total Chromium (as Cr) me/l ] 15:3025(Part-52) | BDL (<0.01) —
24. | Sodium (as Na) mg/l | 15:3025(Part-45) 2.76 —
25. | Potassium (as K) me/l | 15:3025(Part-45) 0.45 =
26. | Total Alkalinity (as CaCQ;) mg/l 1S:3025(Part-23) 158.0 ° —
27. | Phosphate (as P) mg/l 15:3025(Part-31) | BDL (<0.01) —
28 | Nitrite (as NO;) mg/l | 15:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters
29. | Faecal Coliform MPN/I0Oml | 15-1622 Absent —
30. Total Coliform MPN/100mi | = #3-i622 140 500
Notes:
iocrad pae The cus asked for the above tests oaly.




L Test Report of Report Code Date of Issue
___Surface Water Quality Analysis W-180825-011 23/08/2025
ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwanl, Distt-Nanital, Uttarakhand
. Sampling & Analysis Data ’
Sample Description + Surface Water ’ Gy . e
Sampling Location : Shipra River, Guest House Near Forest Kainchi Dham, District- Nainital
Sample Quantity : 2.0 Ltr+ 500 ml
Sample Collected By "t Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample Drawn On . o2 -18/08/2025
Sample Received On 1 18/08/2025
Analysis Duration 1 18/08/2025 to 23/08/2025
Sample Marking & Packing ¢ Plastic+ Glass Bottle (SW)
RESULTS
S.No. | Parameter Units Test Method Results Standards as Per
1S:2296 Class-B Limits
1. pH - 18:3025(Part-11) 7.60 65-85
2. | Temperature “C | .15:3025(Part-9) 15.0 —
3. .| Turbidity NTU 18:3025(Part-10) Clear . —
4. | Electric Conductivity @25°C | pS/em | 15:3025(Part-14) 172.0 or
5. | Sulphate (SO4) | mgh | 1S3025(Part-24) 5 =
6. | Nitrate (NO3) ~ | mgM | 1S:3025(Part-34) 027 =
7 Total Hardness (as CaCO3) mg/ll | 18:3025(Part-21) 116.0 —
8 |Chloride(asCl) | mgll | I8:3025(Pant-32) a3 =
9 Fluoride (as F) | mgh | APHA4500F 0.12 15
10. [ COD(asO2) G ol mM . “|" APHA-5220B 3.0 e
LT TG Fe “mgl [ 18:3025(Part-53) | BDL (<0.1) -
T2 < Eswlvc Oxygen mg/l | 1S-3025(Part-38) 7.2 5.0 Min
A~ L3 N Tolal Dissolved Solid mgl | 1S:3025(Part-16) | 1100 —
_ “ ;‘Wﬁ‘ﬁﬂ Suspended Solid mgl | 183025(Part-17) 10 -
il _POD B s 1 27°C) mgl | 1S:3025 (P-4d) 20 30
(o HQ—Neiglely Lelcium (as Ca) mg/l | 15:3025(Part-40) 780 - -
LR' '\’O ] { f
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TEST CERTIFICATE

v

17. | Magnesium (as Mg) mgl | 15:3025(Part-46) 19.11 e
18. | Arsenic (as As) mg/l | 15:3025(Part-37) | BDL (<0.01) 02
19. | Lead (as Pb) mg/l | 15:3025(Part-47) | BDL (<0.01) o
20. | Copper (as Cu) mg/l | 15:3025(Part-42) | BDL (<0.010) -
21. | Zinc (as Zn) mgl | 15:3025(Part-49) | BDL (<0.10) —
22. | Manganese (as Mn) mg/l 1S:3025(Part-59) | BDL (<0.010) -
23. | Total Chromium (as Cr) “mgl__| 15:3025(Part-52) | BDL (<0.01) -
24. | Sodium (as Na) mel | 15:3025(Part-45) | BDL (<1.0) -
25. | Potassium (as K) mg/l | 15:3025(Part-45) | BDL (<1.0) e
26. | Total Alkalinity (asCaCO;) | mg/l | 15:3025(Part-23) 120.0 —
27. | Phosphate (as P) mg/l__| 15:3025(Part-31) | BDL (<0.01) -
28| Nitrite (as NO,) mg/l__| 15:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters
29. | Faecal Coliform MPN/100 ml 15-1622 Absent —
30. | Total Coliform MPN/100ml 151622 80 500
Notes:

1. The results given sbove are related 1o the tesied sample, as received & mentioned parameters, The customer asked for the above tests only.

2. Responsibility of the Laborstory is limited to the invoiced amount only.
3. This test report will not be generated again, cither wholly or in part, without prior written permission of the laboratory.

4. The test samples will be disposed off afler two weeks from the date of  issue of test report, unless until specified by the customer.
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[TEST CERTIFICATE]

f Issue
| Test Report of | Report Code Dgleo;noz;
{__Surface Water Quality Analysis | W-180825-010
ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS:  Awas-Vikas Colony, Haldwanl, Distt-Nanital, Uttarakhand
Sampling & Analysis Data
Sample Description : Surface Water .. . .
Sampling Location : Shipra River, Near Sai Mandir, Kainchi Dham, District- Nainital
Sample Quantity : 20 Lte+ 500 ml
Sample Collected By : Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample Drawn On : 18/08/2025
Sample Received On : 18/08/2025
Analysis Duration : 18/08/2025 to 230812625
Sample Marking & Packing ¢ Plastic+ Glass Bowie {SW)
RESULYS
S.No. | Parameter Units Test Mesdod | Results Standards as Per
) 18:2296 Class-B Limits
1. |pH - 1S:3025(Part-11) 739 65-85
2 Temperature ‘C 1S:3025(Part-9) 18.0 s
3 Turbidity NTU 18:3025(Part-10) Clear -
4. | Electric Conductivity @25°C | _pSlem I8:3025(Part-14) 258.0 s
5. | Sulphate (SO4) mg/l | 15:3025(Part-24) 62 o)
Nitrate (NO3) mg/l | 15:3025(Part-34) 0.38 =
Total Hardness (as CaCO3) | mg] 18:3025(Part-21) 164.0
Chlor.ldc (esCl) mg/l 18:3025(Part-32) 12.0
‘go“mdc(as F) mg/l | APHA 45008 0.36 3
!m;" (”FO)?) myl | APHAS220R 60 -
Rt {4 BT R Uy . .

j w‘i’:mm mgl | 1S:3025(Part-53) 0.12 =
Py A el Dissolved Sajid Ry N
(3 nalh LGy =
1 4¢ 15:3025(Part-17) -

N
L A0S |30 30
" IS0 (Parany T

e T S
e eehratomy ey

1 A




|__17. [ Magnesium (as Mg) mg/l [ 15:3025(Part-46) 16.03 et
|18 | Arsenic (as Ag) mg/l__| 15:3025(Part-37) | BDL (<0.01) 02
{19, |Tead(asPb) mg/l | 1S:3025(Part-47) | BDL (<0.01) st
20. | Copper (as Cu) mg/l | 1S:3025(Part-42) | BDL (<0.010) =
21. | Zinc (as Zn) mg/l | 18:3025(Part-49) 0.14 ==
22. | Manganese (as Mn) mg/l | 15:3025(Part-59) | BDL (<0.010) —_
23. | Total Chromium (as Cr) mgl | 1S:3025(Part-52) | BDL (<0.01) -
24. | Sodium (a5 Na) mg/l | IS:3025(Part-45) 1.40 —
25. | Potassium (as K) | mgl [ 18:3025(Part-45) 0.21 —
26. | Total Alkalinity (a5 CaCO;) | mg/l | 15:3025(Part-23) 146.0 —
27. | Phosphate (as P) | mgl | 1S:3025(Part-31) | BDL (<0.01) —
28 [ Nitrite (as NO,) mg/l | 1S:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters
29. | Faecal Coliform MPN/100 ml iS-1622 Absent -
30. | Total Coliform MPN/100ml 1S-16%2 110 500
Notes:

1. The results given above are related to the tested sample, a3 received é waskeior; sacertvinds, The customer asked totd\ubwcmquy.
2. Responsibility of the Laboratory is limited W the invoiced amount caly,

3. This sest report will not be generated again, cither wholly or in part, withers svicy s iz sennission of the laboratory,”

4. The test samples will be disposed off after two weeks from the date of issue i ety ez, unfess until specified by the customer.

Y TRTIIY
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\ Date of Issue
L Test Report of Report Code 23/0872025
L__Surface Water Quality Analysis W-180825-011
ISSUED TO: MJS. Uttrakhand Pollution Control Board.
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand
s Sampling & Analysis Data
Sample Description ! Surface Water o ettt Natas
Sampling Location : Shipra River, Guest House Near Forest Kainchi Dham, District- Nainital
Sample Quantity : 2.0 Ltr+ 500 ml
Sample Collected By ¢ Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Sample Drawn On : 18/08/2025
Sample Received On i 18/08/2025
Analysis Duration : 18/08/2025 10 23/08/2025
Sample Marking & Packing ¢ Plastic+ Glass Bottle W)
RESULTS
SNo. |Parameter Units Test Bievhiod Results Standards as Per
18:2296 Class-B Limits
pH - I18:3025(Fav-1 1) 7.60 6.5-8.5
Temperature C 18:3025(Paxe-9) 15.0 -
| Turbidity NTU 1 18:3025(Part-10) Clear . -
Electric Conductivity @25°C | pS/om 18:3025(Part-14) 120 |
Sulphate (SO4) mgll | 18:3025(Part-24) | I B —
Nitrate (NO3) mgh | 1S:3025(Part-34) 027 |TT—mm
Total Hardness (as CaC03) | mgl | 18:3025(Partan) I —
Chioride (a5 Cl) mg/ 18:3025(Part-32) |5 ————
Fluoride (s ) Ml | APRAS00F gt —
COD (5 02 AP TASE R — 2 b
h (“F ) | ™ | APHASI0R R B
oo || S| got ey |~
- i 18-30 -
| Tote! Dissolved S5ig lS°30§:(]}:m )
2 Tolal Suspended Sojig lS:SOZSEPaz‘::;
= »ada”uz C ' art-
m@k ) 153025 (Poagy

VOTARY H.Q. Naini
Reg. No, 24 (10) 2008




|__17. | Magnesium (as Mg) mg/l [ 1S:3025(Part-46) 16.03 o=
|__18. ["Arsenic (as As) mg/l__| 15:3025(Part-37) | BDL (<0.01) ?_-_2
|19, [Tead (as Pb) mg/l | 18:3025(Part-47) | BDL (<0.01)
20. | Copper (as Cu) mg/l | 1S:3025(Part-42) | BDL (<0.010) e
21. | Zinc (as Zn) mg/l__ | 1S:3025(Part-49) 0.14 —
22. | Manganese (as Mn) mg/! 1S:3025(Part-59) | BDL (<0.010) 5
23. | Total Chromium (as Cr) mg/l 18:3025(Part-52) | BDL (<0.01) -
24. | Sodium (as Na) mg/T | 18:3025(Part-45) 1.40 =
25. Potassium (as K) mg/| 18:3025(Part-45) 0.21 -
26. Total Alkalinity (as CaC0;) mg/l 18:3025(Part-23) 146.0 -
27. | Phosphate (as P) ‘ mg/l 18:3025(Part-31) | BDL (<0.01) -
28 Nitrite (as NO,) mg/l [S:3025(Part-34) | BDL (<0.05) —_
Microbiological Parameters
29. | Faecal Coliform MPN/100 m! | iS-1622 Absent —
30. Total Coliform MPN/100m| | 18-1622 110 500
Notes:

’ 1. The resubts given above are related to the tested
zlm:]ilhyofhhbom«yislhited
3. This test report will not be generated agai
4. The test samples will be disposed off after two weeks

BOIOA 34,5 |n
IApoRA Yy,

sample, a3 received & wasiios
10 the invoiced amount caly.
n, cither wholly or in part, withess:

el Tho customer asked for the above tests only.

202wl penaission of the laboratory.”
from the date of issue o7 ez Az, anless until specified by the customer,
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' Date of Issue
f Test Report of Report Code 23083025
{ T— Surface Water Quality Analysis W-180825-011

ISSUED TO: M. Uttrakhand Pollution Control Board,
ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

. Sampling & Analysis Data
le Description ¢ Surface Water eyt A2 o
s;s.::un, Louﬁoln ¢ + Shipra River, Guest House Near Forest Kainchi Dham, District- Nainital
e Quantity + 2.0 Ltr.+ 500 ml
ss:nngeconemday -t Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
SumpleDawnon || 18108/2025
Sample Received On oLt 18/08r2025
Analysis Duration "1 18/08/2025 1o 23/08/2025
Sample Marking & Packing ¢ Plastic+ Glass Bottle (SW)
RESULTS
SNo. |[Parameter Units | Test Borhod | Results Standards as Per
o 18:2296 Class-B Limits
1 |pH - 1830251y T g0 6.5-85
2. [ Temperature e 15:3025(Part-5) 15.0 -
3. | Turbidity NTU | IS:3025Pare-10) Clear . 5 Sy
4 Electric Conducti vity @25°C uS/em IS:302S(Part-l4) 172.0 -
5. | Sulphate (S04) mg1 | 1S:3025(Part-24) I [ R e
6. [ Nitrate (NO3) mg/l 18:3025(Part-34) T 027 T
7. | Total Hardness (asCaCO3) mg/l IS:3025(Part-2l) 116.0 T
3 Chloride (as C) | M8l [ 183025 Parany T
i (Part-32) 43 D m—
- [ Pluoride (asFy | ™meN | APHA 45008 ‘W‘\Ts—
COD (a5 02) e APHA-5220 B-_\s,o e
» -..\’N\
| Fron (as Fe) 18:3025(Part-33) ‘m\
| Disve Oy mm)‘“‘ﬁ\\so}
; e — . W mn
lS:3025(Pan.17) 4.0
18:3025 (Pdd) g5
(3
|5
\.
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17. | Magnesium (as Mg) mg/l | 15:3025(Part-46) 19.11
18. | Arsenic (as As) mg/l | 15:3025(Part-37) | BDL (<0.01) 03
19. | Lead (as Pb) mg/| | 1S:3025(Part-47) | BDL (<0.01)
20. | Copper (as Cu) mg/l | 1S:3025(Part-42) | BDL (<0.010) —
21. | Zinc (as Zn) mg/l | 15:3025(Part-49) | BDL (<0.10) —
22. | Manganese (as Mn) mg/l | 18:3025(Part-59) | BDL (<0.010) —
23. | Total Chromium (as Cr) mg/] 18:3025(Part-52) | BDL (<0.01) -
24. | Sodium (as Na) mg/l | 1S:3025(Part-45) | BDL (<1.0) e
25. | Potassium (as K) mg/l | 1S:3025(Pant-45) | BDL (<1.0) ==
26. | Total Alkalinity (as CaCO) mg/l | 1S:3025(Part-23) 120.0 -
27. | Phosphate (as P) | mgll | 1S:3625(Part-31) | BDL (<0.01) —
28 [Nitrite (as NO,) mg/l | 1$:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters
29. [ Faecal Coliform MPN/100 ml IS-1%5; Absent —_
30. | Total Coliform MPN/100ml iS-1a 80 500
Notes:

1. The tesults given above are related to the tesied sample, as received & menticned
2. Responsibility of the Laboratory is limited o the invoiced amount only.
3. This test report will not be generaied again, either wholly or in part, without

perwnclers. The customer asked foc&:etbcvemonly.

prior writien penmission of the laboratory.
ssue of test report, unless until specified by the customer.

4. The test samples will be disposcd off afler two weeks from the date of i
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TEST CERTIFICATE|

L
|___Surface Water Quality Analysis
ISSUED TO: M/S. Uttrakhand Pollution Control Board.

Test Report of

Report Code Date of Issue

W-180825-010 23/08/2025

ADDRESS: Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

Sampling & Analysis D

m;m‘l?." ':z::;?Rvii::rNear Sai Mandir, Kainchi Dham, District- Nainital
i +2) + 1
Ss:nn:: m By : ZY(:);-:h 1:::: MA, UKPCB & C, B. Joshi MA, UKPCB
Sample Drawn On : 18/08/2025
Sample Received On : 18/08/2025
Analysis Duration + 18/08/2025 to 23/08/2025
Sample Marking & Packing ¢ Plastic+ Glass Bottie (SW)
RESULTS
S.No. | Parameter Units Test Mevaod Results Standards as Per
1 |pH - [ 183025@a Y 7.39 Is'szsh-:? —
2. | Temperature 'C 1S:3025(Part-9) 18.0 s
3. Turbidity NTU 18:3025(Part-10) Clear —
4. | Electric Conductivity @25°C | pS/em 18:3025(Part-14) 258.0 —
5. | Sulphate (S04) mgl | 18:3025(Part24) 62 -
6. | Nitrate (NO3) mgl | 1S3025(Part-34) 038 ==
.| Total Hardoess a5 CaCO3) | mgl | I53025analy | gqg -
8. | Chloride (as Cl) mg/l | 18:3025(Part-32) 12.0 o
5. | Fluoride (as F) mgl | APHA 4500F 036 3
0 | COD (as 02) mgl | APHA220® 60 w
1. | lon as Fe) mgl | 1S3025(Part 53y |02 -
7| Dmsolvs Onygen mgl | 183025(Pant-38) |65 50Min
:‘m Dissolyed Solid mgh | 1S3025(Part-16) | 1650 —
: “;“Z%ﬂti;%id\ 18:3025(Part-17) 58 -
dlcium (as Ca) ! w 20 i
: IS:3025(Part-40)
e




{146,

38 H %
-4 el

| V7. [Magnesium (as Mg) mg/l [ 1S:3025(Part-46) 16.03
|18, Arsenic (as Ag) mg/l__| 18:3625(Part-37) | BDL (<0.01) ‘ff
|19 [Tead(as Pb) mg/l | IS:3325(Pant-47) | BDL (<0.01)
|20 | Copper (as Cu) mg/l iS:5025(Part-42) | BDL (<0.010) o
|2 [Zinc (as Zn) mgl | IS5 Pered9) 0.14 —
|22 ["Manpanese (as Mn) mg/l | IS:Z51van-5¢) | BDL (<0.010) =
|23 | Total Chromium (as Cr) mgl | i8:3025(Pert-52) | BDL (<0.01) e
24. | Sodium (as Na) mg/l | 18:5025(Pards) 1.40 -
25. Potassium (as K) mg/l IS: 325 Part-d 5y 0.21 = |
26. Total Alkalinity (as CaCo0,) mg/l 15:3025{ P23 146.0 — I
27. | Phosphate (as P) mg/l [ 18:3625F4s.-3i; | BDL (<0.01) — '
28 | Nitrite (as NO,) mgl | 183625 P53 | BDL (<0.05) -
Microbiological Para meters
29, Faecal Coliform MPN/100 ml —
30. | Total Coliform MPN/100mI 500
\ Notes:

T Brakus
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Test Report of 1 Report Code D at,;g;z:)s;;e
! [ Surface Water Quality Analysis 1 W-180825-012 e
{ ISSUED TO: MIS. Uttrakhsnd. Polinitan Cantrol Board.
/ ADDRESS: Awas-Vllm Colowy, Reliiwanf, Disit-Nanital, Uttarakhand
Sampling & sy Daty
Sample Description : Surfece Watee . ..
Sampling Location : Shipra Rivse, e Msinital Bank, Ramgarh Road Bhowali, District- Nainital
Sample Quantity P 20Lus S mt .
Sample Collected By : Yogesh Rawat k¢4, UKFCB & C. B, Joshi MA, UKPCB
Sample Drawn On : 18/08/2025
Sample Received On : 18/08/2025
Analysis Duration : 18/08/2025 to 23/08/2025
Sample Marking & Packing ¢ Plastic+ Glass Bottlz (SW;
RESULTS
S.No. | Parameter Units Test Mathod Results Standards as Per
. . 18:2296 Class-B Limits
1 pH - 18:3025(Part-11) 7.47 6.5-85
L 2. Temperature C 18:3025(Part-9) 16.0 -
L 3 Turbidity NTU IS:3025(Part-10) Clear —
4. | Electric Conductivity @25°C uS/em 18:3025(Part-14) 284.0 "
5. | Sulphate (504) mg/l | 18:3025(Part-24) 55 o
6. [ Nitrate (NO3) mg/l [ '1S:3025(Part-34) 041 " g
7. | Total Hardness (as CaCO3) | mgl 18:3025(Part-21) 176.0 ol
8. Chloride (as Ch mg/| lS:3025(Part-32) 154 —
9. | Fluoride (a5 F) mgl | APHAYSOOF | o3¢ 15
;‘;’ COD (a5 02) mgh [ APHAS220B 6.0 -
» N‘———___
: %‘Z’_‘fiL mgl [ TS:3035(Pari-53) HE -
'y ‘-\
o a, IS-3025(Part-38) 62 50 M
5% s ssolvad Solid 183035 (P .
i ndcd e IS:3025(Part. 16) 1820 —
. ’ ot s i BT Ty
4 ’70!15'?; m 2 C) N IS: 3025(Pan-]7) 6.5 .
tpu et 55 ¢ 15:3025 (.44 24 3.0
_ 18#3025(!’«11-40)




1 T e d it o) OTERL O O
.“FJU@ A8 _'.'\. T S e AN b ‘ A \ I 2 Jf _~ 4 L AT
) “WMMMI FICATE J
,§
]
!

17 | Magnesivy e i " T g T 153025(Part46) 9,43 =
18 lAwmenicta *, T e 18:3025(Part37) | BDL (<0.01) 02
19. | Lead (as b {"“mgi [ 15:3025(Part-47) | BDL (<0.01) -
20. | Copper (as Cu) | myi | 15:3025(Part-42) | BDL (<0.010) =
2l. | Zinc (as Zn) [ mgi [ 15:3025(Part49) 0.16 -
22. | Manganese (as Mn) | mgi 16:3025(Part-59) | BDL (<0.010) -
23. | Total Chromium (as Cr) mof 1 i6:3025(Part-52) | BDL (<0.01) =
24. Sodium (as Na) wd | 18:3025(Part-45) 2.76 =
25. | Potassium (as K) el 105005 Part-4S) 0.45 -
26. | Total Alkalinity (as CaCOs) - mefl 1 IS025Pert-23) 1580 ° -
27. | Phosphate (as P) mg/l ¢ L35044Part3l) | BDL (<0.01) —
28| Nitrite (as NOy) myl | 153025 Part-34) | BDL (<0.05) -
Microbiological Parameters
29. | Faecal Coliform MPN/I0Oml | (Sig0s Absent pos
30. | Total Coliform MPN/IOOmI | IS.1473 140 500
Notes:

1. The results given above are related to the tested sample, s received & mentioned persmeiers, The customer asked foc the above tests oaly.
2. Responsibility of the Laboralory is limited to the invoiced amount only.

‘3. This test report will not be generated again, either wholly or in part, without priar writizn permission of the laboratory.

4. The test samples will be disposed offafler two weeks from the date of issue of test report, unless until specified by the customer.
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AINCH DIIAMSF.WHI(ACI-’. SCIHEME

CHAPTER 1,

SALIENT FEATURES

H?l' | P_artlculnrs Dotalls - - |
| 1 'Name_ofPro]ect: Knlnchl Dhnm Bowerage Scheme :
‘ ~2 ‘Aroal Bloclu District:‘ B Kalnchl Dhaml Betalghau Nalnltal N
|3 \avlong: |29 AN s
/ 4  Villages\ Included *Niglat Tnlla &~N|-glatMalIa o
/ Population - Base Year « 2026 Mid Year - 2041 | Design Year - 2086
[ e j"'_'_ T I T
/ - Instiutonal/ Tourist Y N Y Y™ A
Tota | 8040 [ 9466 Lidasi
~ | House Hold | Base Year - 2026
i g ;Total HSC 256 |
. ' Ex. HSC Retained 0 |
. Proposed HSC 256 '
! ‘ Village wise Population Base Year - 2026 } Mid Yéar-2041 Design Year - 2056
' Including Institutional & Sewage Sewage Sewage
|| Tourist(Pop.) & Sewage Pop. | Discharge | Pop. |Discharge | Pop. | Discharge
f 5 | Discharge (SD) in MLD in MLD | inMLD |
1 i\liglat Talla 7473 0.81 8,798 A 095 | 10,357 112 l
' Niglat Malla 568 | 006 | 668 007 | 787 | 008
| Total:| 8040 | 09 | 9466 | 10 | 1443 12
;. iIn’roposal |
& |Sewerage Zone of Kalnch) ham e By s o0 el P .
- | Sewage Treatment Plant
| 9  Existing: | Nil
Proposed: 1.0 MLD STP proposed in this proposal
’ o Sewage Pumping Station '

| Proposed

No SPS Is required

[y e

N Detausof SewerNetwom

/

7 f,wfa Qﬁlﬁﬁng Pipe:

;/ S | 4\)——?—-——.‘_.. o+ v ems e g v 5 |
e ropo

v._/ e . ?}P sed Plpe i

2  Advo f.rt Type of P)pc

J:l ’ S £ lmr T '5 )

| v ¢ — e =

o e s e 8 e 4 m— e o

Nil

¥ e e

Dla. Ot Pipe ln mm
v’1 60 mm
200mn
60mm
o

Length of Pipeinm

6428 |
18;8—_“___,,*,‘
855 .
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e DETAILED PROJECT REPORT OF KAINC "l IHMM SE, Whm\( JE SCHEME
. N e ’ |
.| Sl 1 O

No. | T cul:;rtfe:lars ] Detalls 1;
) ng | o e : - W— '!
. Reinstatement : |
12 | B.M./S.0.B.C. Road | Length - 4292 m & Areg - + 6834.79 sqm R
CC Road i
,CCRoad _ ! Lnnum 1768 ma Araa 2420 92 aym 1
T Operator Room with Toilet . —ed
Y gStore 1o, proposed at proposed s, |

|
T Boundary wall and Gale l 136.4 m of Boundary wall and Gate with RCC Retaining Wall
. . for the protection ofSTP_
Depth wise Proposed Pipe l om- [ 6m+ " 80m. [ 45m- | 37-'05"" 7;55“- |
Smo o 30m

I ‘ by i 1om | 3.0m | _4.5m } 60m |
15 150 n\m R " 5 261- 902 ,’ 263 | - l——;‘ . H,-._-, B
! 290 mm | 1,830 -—é? T ‘t ) ‘L T _’ . -
o Towk| 01 | 930 | ze3 | - | - -
 Proposed Man!}ole Size Nos.
® o 09m | 396 '
f 16 l L - 1.5m 10_ i
| | 09m 57 s
 /RCC.MH 1.2m B 13 1§
o __tm 9 ;
| i Total r ' 519 i
? | Details of Manholes - ] : e
| 47 | Depth wise Om-15m 1 5m 30m | 3.0m-45m | Total |
|| No. of Manholes - 445 j 56 ! 18 TR
"o | Projectimplementation ' T i
3 18 ' Period 18 Months ;
] DSR (2023), UJN SOR 2023, PWD SOR 2024-25, PWD Letter |
19 | Schedule of rates followed | (Road Cutting Charges) & SOR (Indian Society for Trenchless
o | Technology) i
' 20 Financial Details I :
| Work Cost =0 2,100.11 | Lakh
“Deposit (Charges of PWDI F . e
UKPCL) S ooy ) -
T SubTotal:|  2446.36 | Lakh
’ Contingencies | 7799 Lakh '
f Total; 2,524.35 | Lakh )
| ;__antage_A‘ | 212.26 | Lakh s
s Grand Total 219661 Lakh B
e - oo . S i s vt mner o R ;J
~/, ((J 1 Prakas | \F , A I
< ( I'voCat ) o N

T PRAKAS T, Advocate
o TR UTA#Y H, . N: muul '--—'—ﬁ"""'/ﬁ
MSPIPL Pkl (R0} <003 1 UTT ITARAK (HAND PEY ]AL NIGA e
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Sukha, Uttarakhand, India
g9gmc+327, Bhowali, Sukha, Uttarakhand 2631

Bhowali Range, Uttarakhand, InC | 3¢20,38275° Long 79.520044°
qcB8+733, Bhowali Range, Uttarakhand 263132, Ingl . 18/08/2025 12:01 PM GMT +05:30
O 0.421137° Long 79516122° i -
plarcie

N1:06 BN N/

o
il Sukha, Uttarakhand, India
Rd, Bhowali, Sukha, utt

5hOWa|i Ra th 9gma+exm, Malll B
NO s 263192, india chay

Cgf ’
gf6+8v5, Nh109, Bhlli L2t 29.983678° Long 79.517236°

, . Lat
Xy NS, ,’.dvncat Lona ,j 18/08/2025 12:10 PM GMT +05:30
| n,,T,.m" '.Q. Nainitat S i -

2. No, 21 (10) 2005 \9
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Uttarakhand, India

am9+766; Haldwani = Bhowali Rd, Bhowali, Sukhd

ttarakhand 263132, India". i

383115° Long 79.517856°

ﬁs “.:'

;Sgﬂm%é ggv?a';?k é?,?v';ﬁ&(}"dié Bhowali Range, Uttarakhand, In
el KT
W% 12/08/2025 :::o'{aogra 2%;57184,%%[?;0 Lat 20,421636° Long 7;;9“}'5133%%4;0
: ' 18/08/2025 01:12 PM GMT +08:
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